
       
      

      
   

    
        

   

   
           

         

  
      

   
            

          
             

          
            

              
            

           

             
               

              
         

          
           

   

          
         

                

  

              

         



compounding application vide his letter No. ROC,TIAI521AI16a73U6347
dated 18.03.2016 and the same has been treated as Company Application No.
83/621 AAICLTMB /MAtll 2016.

2.. We have gone through the application of the applicants and the report
submitted by the Registrar of Companies, Mumbai and also the submissions made by
Authorised Representative for applicant at the time of hearing and noted that
application made by the applicants for compounding of offence committed under
Section 297 of the Companies Act 1956, merited consideration.

3. Having regard to the facts and circumstances of the case, the offence committed
under Section 297 of the Companies Acl 1954 as stated and explahed above in first
para is compounded against the Company and its three directors on payment of Rs.

30000/- by M/s. Triton Hotels and Resorts Pvt Ltd (Company), Rs. 30,000/- by Mr. Sh

Ratankant Shiv Sharma (Director), Rs 30,000/- Shri Pothi Singh Karnlesh (Dircetor) and
Rs 30,000/- Shri James Masih @irector). The remittance shall be made by way of
Demand Draft drawn in favour of "Pay and Accounts Officer, Ministry of Corpoiate
Affairs, Mumbai". Since the Company and its three dilectors named above have

remitted total amount of Rs. 1,20000/- through Demand Draft Nos. 039376,027437,

333874 and 406255 all dated 18.03.20U and drawn on HSBC Yes Bark, Punjab & Sind
Bank & Citi Bank respectively to the registry towards compounding Ieet the Registrar
of Companies, Mumbai is hereby directed to take further action as provided under
Section 621A(3)(c)(d) of the Companies Act 1956 read with Section 441 (3) (c) (d) of
the Companies Act, 2013.

Dated this July rl ,20u
V.NALLASENAPATHY
Member (Technical)

Ordered Accordingly, B. S.V. PRAKASH KIMAR
Member 0udicial)
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